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MZNBm of the Corporate Debtor : - Aniirudh Civil Engineers and Contractors Private Limited

,ﬁ:mﬁ of Operational Creditors (Government Dues)

_ Date of commencement of CIRP - 03.03.2023

| List of creditors as on - 28.06.2023

Details of claim received Details of claim admitted Amount
Amount ~ Amount | ofany >32._.3 Nhantol
- Amount of covered Whether |% of of mutual | of Claim . Remarks ,
I. Ng Name of creditor Date of Amount . . covered . . claim under R
. X claim Nature of claim by related Voting contingen | dues that not . . if any
receipt claimed p ! by A i verification
admitted security party? |share tclaim | maybe |admitted
h guarantee
interest set- off
Commissioner of CGST and | 21.03.2023 4,23,96,184| 4,23,96,184 |Service Tax & Penalty - - No - - - - - -
1 Central Excise, Navi
Mumbai Commiss ionerate
Total 4,23,96,184| 4,23,96,184 - - - - - - - -
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